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statement to be made by the Minister of State 

for Railways with regard to the accident. So 

we will request the Minister to make a 

statement. 

(Interruptions). 

SHRI JAGESH DESAI (Maharashtra): Sir, 

there are only two or three speakers left. 

(Interruptions). 

THE VICE-CHAIRMAN (SHRI 

BHASKAR ANNAJI MASODKAR): No,  

there  are five  speakers. 

STATEMENT BY MINISTER 

Train accident to 3 Pathankot.Baij- 

nath Passenger rain between Jawan- 

wala Shahr.Harsar Dehri on Pathan- 

kot—Joginder Nagar Narrow Gauge 

Section of Northern Railway on 712-1991. 

THE MINISTER OF STATE IN THE 

MINISTRY OP .RAILWAYS (SHRI 

MALLIKARJUN): Sir, It is with deep 

anguish that I apprise the House of the tragic 

accident to train No. 3 Pathankot-Baijnath Pas 

senger at about 15.00 hours on 7-12-91 on the 

Pathankot-Joginder Nagar narrow gauge 

single line section of the Firozpur Division of 

North ern Railway. While this train with 

6 coaches was on run between Jaw-anwala 

Shahr and Harsar Dehri stations, 2 coaches 

next to the train engine derailed and capsized 

at Km. 47/7-8. As a result of this derailment,  

27  persons lost their lives and 73 

passengers sustained in juries.  

Immediately on receipt of information 

about the accident the medical relief van with 

Divisional Officers and doctors were rushed 

to the accident site from Pathankot. The Divi-

sional Railway Manager/Firozpur also left for 

the site of the accident to supervise relief 

operations. Local Civil and Police  Officials- 

also atten- 

ded the acident spot. The injured were 

admitted to the civil and military hospitals at 
Nurpur, Jawan-wala Shafer and Pathankot 
Military personnel also assisted in attending  
to injured passengers. 

The Member Engineering, Railway Board 

along with General Manager, Northern 

Railway and Senior Officers also proceeded to 

the site of accident to oversee rescue and re-

lief arangements. 

I proceeded by special airfbrce plane along 

with Member Traffic to the site of accident. J 

visited the ijnrued in the hospitals and also 

inspected  the  accident  site. 

Ex-gratia payment to the next of kin of the 

dead and to the injured is being arranged. 

The Commissioner of Railway Safety, 

Northern Circle, will be holding a statutory 

inquiry into this accident  from   10.12.1991. 

I am painfully conscious of the public 

misgivings about 'ail safety that are provoked 

by such unfortunate accidents. Every single 

accident is a matter of serious concern to me 

and all Railwaymen as it is to the general 

public. While I assure the House that the 

officials guilty of causing this accident 

through their negligence, will be severely 

punished, I crave your indulgence to view 

Railway performance in the proper 

perspective. 

Indian Railways operate about 14,000 

trains a day with a workforce of 1.6 million 

Railwaymen working round the clock in 

diverse conditions and with equipment of 

varying complexity. The failure of a single 

human or mechanical component of this 

gigantic network can cause an accident. This 

is the magnitude of the challenge confronting 

the Indian Railways. 

In view of the recent criticism about Rail 

safety, I think it is necessary to quote  certain 

key statistics 
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[Shri Mallikarjun] which do hope, will help 

allay the fears' of the Honourable Members 

about the health of the system. In recent years, 

there has been a perceptible improvement in 

the safety record of the Indian Railways. From 

a. level of 1130 train accidents in 198,1-82, the 

number of accidents came, down to 717 in 

1985-86 and in 1990-1 the .number of train 

accidents was 532, an all-time low. The 

incidence of train accidents per million train 

Kms, which is the true index of safety 

performance has improved from 2.2 in 1981-

82 to 0.86 in 1990-91. In the current year also 

the improvement has been sustained, there 

having occurred 365 accidents from April to 

November 1991 against 371 accidents in the 

corresponding period of last  year. 

It is unfortunate that some major accidents 

in the recent past have eroded the credibility of 

the railways in the eyes of the public. I wish to 

assure the House that every effort will, be 

made to improve the overall safety 

performance of the Railways. Vulnerable areas 

in the system will be identified and corrective 

action taken. No mercy Will be shown to 

officers and staff who are guilty of indulging 

in unsafe practices. 

Shri Jaffer Sharief, all Railway workers and 

I extend our heartfelt condolences to the 

relatives of the persons who lost their lives in 

this unfortunate accident and sincere sym-

pathies to the injured. 

I trust the House will join me in extending 

heartfelt condolences to the bereaved  

families. 

DR. YELAMANCHILI SIVAJI (Andhra 

Pradesh): Sir, I am happy that in the written 

statement the hon. Minister has given certain 

statistics. Whenever an accident takes place, 

the Minister comes with a statement that he 

has visited the site, an ex-gratia payment is 

announced and all the guilty will be punished, 

but this time the Minister has 

given certain figures stating that the number   

of  accidents  compared      to last year was 

less. I am very much afraid that the difference 

of five    or six may not be filled  up in the re-

maining  part of   the  year;   I     hope and  

pray to God that it may      not occur.  Sir, in 

Andhra Pradesh    also, where from the  hon. 

Minister   hails, in  the  South  Central Railway  

Zone several  accidents took place.   In one 

month   five accidents took place and a   

number of people died.    At every stage  there  

is  a  human  failure.     1 would like to know 

from the    hon. Minister to check what steps 

are being taken the drivers and other loco staff 

from running  the  trains  under the  influence 

of  alcohol.   Are      you taking any measures 

to prevent consumption of alcohol by     the     

Railway  staff while  on  duty   so  that  it may 

not be the cause of error     in several   places? 

The figures of ex gratia may be enhanced. 

The figures of ex gratia were fixed long back. 

Taking into consideration the rate of inflation 

and other aspects the figures of ex-gratia may 

be enhanced. So, I would like to advise that 

the ex-gratia may be enhanced. I would like to 

know from the hon. Minister what steps are 

being taken for modernisation so that these 

types of accidents may not recur and I would 

be very happy if the hon. Minister could 

supply the corresponding figures in other 

countries. What are the corresponding figures 

per million miles or per million kilometres or 

per train the number of accidents that are 

taking place in other developed countries as 

well as developing countries in our neighbour-

hood? I hope that the hon. Minister will  

furnish  these details   also. 

DR. RAJA RAMANNA (Uttar Pradesh): 

Thank you, Mr. Vice-Chairman, for giving 

this chance to seek a few clarifications. It is 

with great sadness we hear about the railway 

accidents even in the year 1991. While we are 

all very    sorry 
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to   heart  that  many     people     have been 

killed and many people     have been injured, I 

must say,     it makes me  sorrier  than  others 

because      it is   a failure of our  technology   

application to one of  our large national sectors. 

I would like to bring to the attention  of  the      

Minister that    in foreign  countries   the 

railway    system runs not only like   clock    

work but with  the  least number of  accidents   

and  runs  at  a   fantastic  rate when  compared  

to   Indian  Railways. Our trains    are  just  like      

bullock-crats,   especially  the  narrow     gauge 

and  similar systems.   I had an  opportunity  to   

make  a  mention  of   this at   a  meeting  on  

the  amount  of  research we are  doing on 

giving warnings   using   modern   electronic   

gadgets   which   are   sadly   missing.       If 

there  are  such      gadgets     accidents like  

this  should   never  occur at  all. There  are   so   

many  cheap and  simple  electronic devices 

these days for such   eventualities.      After      

all     a train   is  a  slow  moving  thing  com-

pared  to an aeroplane, a missile    or things  

like thats where the information   comes back   

in   sufficient- time. When  something   is 

wrong or     some obstacle is lying  there in 

front      of the  train—of   course,   if      

somebody puts  it  a  few  minutes  before     

you cannot   do  anything  about  it—overt long  

enough time or somebody    attempts    to derail 

the train, immediately the safety device  should 

be activated. This is quite common in defence 

system, atomic energy etc. I know that the 

Railways  hive a very large set-up for     

research but I am rather disappointed that time 

and again accidents are happening and then, we 

say that We should show no mercy on the 

concerned operators or to the engine drivers,   

whoever   they maybe.     The fault nowadays is 

not quite of the man, the fault is of the set-up of 

the instrumentation.    If something goes wrong 

it must    be "fail-safe."   The fail-safe principle 

has not really come into the Indian Railway 

system.   If I travel in trains through various 

parts of India I And that it is not different from 

what 

it was in British days.   Therefore,    I would 
like to seek clarifications from the  Minister on 
a      few     particular issues. I would like to 
know from the hon. Minister what new system 
they have adopted for giving sufficient warning 
that something is not right and, therefore, the 
train just cannot move and the signal does not 
permit it     to leave.  The  electronic systems 
are so fast that there must be some way of 
giving     full     information     to      the people 
in charge of the train    to stop it at a sufficiently 
early time. I also think  that   many  of these  
accidents-are   because  of     poor     
maintenance and even if    one has    good    
maintenance and equipment, the people are not 
perhaps    trained    enough to use modern  
technology.    Modern technology requires a 
new attitude of mind. Simply to ask them to 
switch on and switch off a fast railway train is 
not sufficient. Their whole attitude to the 
utilisation  of  modern things,  computerised 
systems,    must be thoroughly revamped, 
examined, and no one wh6 does not have this 
kind of experience should be allowed to go on 
to drive a  train.   Some time ago.     we     have 
heard in this very House that such and such a 
train ran for several miles wit-out  the control    
of anybody because the engine driver had got 
off the train and the train started  off on its own. 
The train  travelled  for several  miles until 
somebody got on to the roof of the train.      
reached the     engine aricT-stopped it: it 
travelled some' hundred miles     before it was 
stopped.     Tfils should never have happened.   
All this-is because of lack of training and dis 
cipline. I am not so sure; as I don't have 
sufficient experience of the rail way system. But 
the whole process of recruitment should also be 
examined. 

There is no substitute for merit in such 

operations. It could also be .that. we are 

increasing the number of trains without really 

checking 'the railway system and lines for 

heavy duty. In some parts of the country, they 

are a hundred years old. There are some lines, 

narrow gauge lines, meter gauge 
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[Dr. Raja Ramanna] lines, which were 

used for meeting famine problems in the 
previous century. We still use them and put 
fast trains on them and it is quite likely that 
this is also one of the reasons for the 
accidents. I am sorry, it is not my intention to 
be critical of the Ministry. I am only worried 

that we are not utilising modern technology in 
this country and the application of modern 
technology to such an important thing. Safety 
of railway trains has not become effective as 
to stop the very possibility of an accident And 
then to say 'No mercy sould be shown to the 

people who are using hundred years old 
methods" is a little unnerving to people like 
me who deal with modern technology. I thank 
you Mr. Vice-Chairman. 

SHRI JOHN F. FERNANDES (Goa): Mr. 

Vice-Chairman, off and on we have the sad 
news of railway accidents. But this accident is 
a freak accident in the sense that it was due to 
human error. It was not due to collision of two 
trains. The police has filed a case of rash and 
negligent driving, It is rare to hear this kind of 

railway accidents. It is very common with road 
accidents and car accidents. It was stated that 
the train was so fast that it failed even to stop 
at the station on the platform at Jawanwala. 
May I know from the honourable Minister, 
what safeguards are taken by the Ministry to 

see that rail speed is main-tjainad and the 
trains do not exceed the permisstible limits? 
Have they installed any deccameter where the 
speed of the running train is register ed on a 
graph? It was also mentioned that after three 
bogies of the train derailed, the engine driver 

ran away with the engine and he presumably 
ran away, according to the police report, to 
inform the authorities. May I know from the 
honourable Minister whether any radio 
wireless or some other communication 
instrument is provided in the railway trains to 

assist people in such accidents? 

The second thing is off and on we are that 
these accidents are being in- 

vestigated into by the personnel of the 

Railway Ministry itself. I don't know how this 
Ministry will be unbiased in giving reports on 
accidents committed by its own department. I 
would like the honourable Minister to have a 
mechanism by which an independent, 

autonomous, authority should investigate such 
accidents. Quite often we see such statements 
are placed before the House like obituary 
references. When an investigation is over, it 
will be appropriate for the Minister to place 
the findings before the House. I hope the 

Minister will heed to my advice: 

THE VICE-CHAIRMAN (SHRI 

BHASKAR ANNAJI MASODKAR): 

Shrimati Sushma Swaraj. Mr. Gurudas Das 

Gupta. 

SHRI GURUDAS DAS GUPTA <West 
Bengal); Sir, unfortunately these accidents 

have become so regular that a discussion in the 
House or a mere reference to the accidents 
throgh statements by the Minister has also 
become a routine affair. It is not a question of 
our technology having failed us because! we 
do not Save any modern technology at all. For 

those of us who have been maving in trams, 
we come across the truth that our railways are 
running coaches and engines much beyond 
their normal span of life. On a number of 
occasions the railway worker and employees 
com-plain to us saying that we are moving in 

trains, in a coach which should have been 
dumped and not made to run on the tracks. The 
railway authorities just to economise, have 
been putting to use instruments that are totally 
obsolete1. They are running the bogies that 
should have been thrown out. hey are putting 

in motion engines that are totally out of use. 
Therefore, this cut in expenditure, or 
economising in expenditure by letting the ob-
solete machinery and bogies run on the tracks 
Has led to these accidents. Sir. it is time for us 
to know from the Railway Minister whether it 

is true that we are using bogies and engines 
much beyond their normal span of life It is 
time for us to know whether for. 
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the purpose of economising they are 
endangering the railway travel. Again Sir, it 

has become a practice on the part of the 
Members of Parliament to put the railway 
worker in the dock and try to ascer tain from 
the Minister whether the driver was in a 
drunken state. If he was drunk, he should have 
been punished. There should be a mecha 

nism to find out whether a particu lar driver is 
driving a locomotive under the influence of 
liqour. There is no difference of opinion here. 
But the reason for the occurence of these 
accidents is not due to human fail ure. It is 
due to the failure of the machine and the 

machine failes be cause of obsolescence and 
because the railway authorities are delibera 
tely using obsolete machinery to ensure that 
they do not have to spend more funds and 
then come to the Parliament and say that we 
have been able to make so much of profit. 

The profit that they show on the balancesheet 
is because of the fact that they are 
endangering the entire rail travel by running 
obsolete machine. I would like to know from 
the Minister what steps the Government 
proposes to take to ensure that the obsolete 

engines will not be put to use beyond their 
normal span of life. I would also like to know 
from him as to how many engines have been 
put into use after their normal span of life. It 
is very important. There is another" impor 
tant point, Sir. The Minister in his statement 

has said that he finds pleasure in saying that 
the number of accidents has declined from 
1000 to 500 as if the figure S00 is no figure 
at all. If he compares the efficiency of the 
Indian railways with the rail ways in other 
parts of the world, he will find that the 

number of acci dents is much less anywhere 
else in the world, even in the third world 
countries. I am not comparing theIndian 
railways with the railways 
of the advanced countries. I am 
only comparing it with the third 

world countries,    and he    will find 

that these     countries are    running 

their railways with much greater efficiency. 
The whole problem is the obsolete machinery 
that is put into use to reduce the cost. This is 

one aspect of the question. The other aspect is 
the increase in freight every year, Freight is 
being increased every year. I would like to 
know how much of the enhanced revenue is 
being speech to improve not the comfort—
because the railway travel is not 

comfortable—but to improve the safety. My 
fourth question is how much of the increased 
revenue is being used to bring about a greater 
amount of safety in the running of the 
railways. 

In the end, I would say that it is the 
authorities who are at fault, it is the Railway 
Board which is at fault, and they are 
deliberately creating a situation like this. I do 
not say that they are responsible for the 

accidents, but it is because of the absurd way 
of running the administration, absurd way of 
running the railways and,, therefore, that is 
responsible for the accidents. Therefore, I 
would like to get an assurance from him as to 
what he is going to do to find out as to who is 

responsible for this particular accident. They 
have to do this through an impartial inquiry. 
But I would like him to state what steps they 
are going to take to improve safety in the 
Indian Railways and not just to find 
satisfaction in saying that the number .of acci-

dents has deelied over so many years. Thank 
you Sir. 

THE VICE-CHAIRMAN (SHRI 

BHASKAR ANNAJI MASODKAR): Now, 

Mr. Ram Naresh Yadav. 
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SHRI SHABBIR AHMAD SALARIA 

(Jammu and Kashmir): The statement which 

has been made says that the accident has 

taken place on account of certain lapses and 

that an effort would be made to 
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see that such accidents do not occur. 

The question which haunts our 

minds is as to why more accidents, 

more frequently and very harmful 

accidents, take place in India 

rather than in other countries? Why 

can|t we learn from such countries 

in which accidents on the railways 

are fewer and services are better? 

We would like the hon. Minister to 

apprise the House whether there. 

ever has been any effort on the part 

of any Government or from the 

Railway Administration in which 

anybody has ever gone to any coun 

try with railways where they have 

been doing better than what we have 

been doing. With the extent of acci 

dents taking place and the loss of 

lives which is taking place, it is 

ilttle solace for the general public 

and for us that the rate of accidents 

is going down. From that I cannot 

and I am not prepared to draw a 

conclusion that the railway is     working more 

efficiently. In this     statement the causes of 

the accident have not been disclosed to the 

House. We should be told now as to what     

was the immediate cause which led to the 

accident,  and whether such     reasons have 

been prevalent in the case     of other accidents 

which took place     in other parts of the 

country.    Recently we had an accident in 

Andhra     Pradesh.    I think that    was much 

more harmful,   much  more   dangerous  and 

many more lives were lost. The question that 

arises is as to who was responsible     for this.    

Was    it    human error or was it a mechanical 

defect? By  now  nothing has  been   revealed 

to the House.   The hon. Minister had to make 

a statement because a serious accident had 

taken place and the tragedy is great.    (Time 

bell rings). So many     lives     have    been    

lost. Merely a Statement    saying that we will 

be giving   some   relief to those people who 

have been affected in this accident is not 

sufficient. We        must have before Us 

something     tangible, something very clear, 

some thing very convincing, to satisfy      the    

general public. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): These 
figures are not there. Hon. Minister, he is 

right. Figures of ex-gratia payment you have 
not given. 

SHRI MALLIKARJUN: I will tell. 

SHRI SHABBIR AHMAD SALARIA: I 
was also saying that accidents occur for 

certain reasons, and those reasons should be 
gone into and ways and means should be 
found to lessen those reasons to obviate the 
happening of accidents in future. 

Then it has been stated that stern action 
would be taken against those people who are 

responsible. Whenever such accidents take 
place we catch hold of small people. I will, 
therefore, like to ask the hon. Minister 
whether there have been lapses on the part of 
officers of higher ranks in their supervision, 
in their maintenance of the railways and in 

their work that led to the accident. It is not a 
small occurrence. Human life is lost, human 
property is lost. Valuable lives are lost. And 
these things cannot be just brushed aside by  a 
statement in the Parliament. 

SHRI M. VINCENT (Tamil 

Nadu): Mr. Vice-Chairmn, Sir, every 

year some 500 to 600 railway 

accidents of various types occur in 

the country. The categories of acci 

dents particularly include collision, 

derailment, level-crossing accidents 

and fire accidents in trains. What is 

common in all these accidents is a 

statement by the Government in 

Parliament about the details of the 

accident, I feel no positive approach 

has been made over the years to 

check these accidents. 

Therefore, I would like to know from the 

hon. Minister whether he would take note of 

these facts and set up a high-level committee 

to go into each category of accidents    and 
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[Shri M Vincent] 

use modern electronic equipment to bring 
down the rate of accidents to zero level. 
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"Every effort will be made to improve 
the overall safety performance of the 
Railways. Vulnerable areas in the sys-
tem will be identified and corrective 
action taken". 

6-00 P.M. 

"The Indian Railways operate about 
14,000 trains a day with a workfarce 
of 1.6 million railwaymen working 
round the clock in diverse conditions 
and with equipment of varying 
complexity. The failure of a Single 

human or mechanical component Of 
this gigantic network can cause an 
accident" 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR); I am 
very happy that you follow the bell. 

DR.. JINENDRA KUMAR JAIN (Madhya-
IPradesh); I wish to know, is there any 
possibility of sabotage? Has the Government 
examined the possibility of the accident 
having been caused by tampering of the 

railway line or-by some mechanical 
malfunction created by some mischievous 
people. Has the Government looked into the 
terrorist angle? The Statement says that the 
Connttis-sioner of Railway Safety, Northern 
Circle, will be    holding a    statutory 
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[Dr. Jinendra Kumar Jain] enquiry into 

this accident. We are aware that every time 
there is an accident, there is a statutory en-
quiry. Is it a mere ritual? Earlier also, when 
such accidents took place, statutory enquiries 
have been held. But the question is, is the 

Government satisfied with the functioning of 
the Office of the Commissioner of Railway 
Safety? Is the Government in a position to 
bring out a comprehensive report on the 
findings of the Commissioner of Railway 

Safety, and throw light on the various causes 
of accidents that are taking place every day? 
Only when the Government comes out with 
such a report, Members would be better-
informed, than by piecemeal information on 
the various aspects of safety and recurring 

accidents. 

 

THE VICE-CHAIRMAN (SHRI 

BHASKAR ANNAJI MASODKAR): Hon. 

Minister, before you begin, I recard the sense 

of the House that we extend, as you expected, 

our heartfelt condolences to the bereaved 

families, and also our prayers for the recovery 

of those who have 
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been injured in this unfortunate accident. 

SHRI MALLIKARJUN: Mr. Vice-
Chairman, Sir, it is very unfortunate that this 

accident has taken place. If I have given some 
statistical details, it does not mean that I am 
satisfied with it. I have just given statistical 
information. Sir, Dr. Raja Ramanna, who is, 
of course, himself a scientist, wanted to know 
whether the use of advanced technology was 

being practised in railways. Certainly, Sir, 
whatever advanced technology ought to be 
taken benefit of in the system, it has been 
adopted. In fact, we have inducted technical 
devices to aid human element, such as, 

auxiliary warning system, track circuiting, 
panel interlocking, exle counters, route relay 
interlocking, etc. These are all really modern 
technological devices which are being utilised 
together with the conventional system. 

Dr. Sivaji was referring to the 

driver, whether he was in a normal condition 

or not. As you know, on Indian railways we 

have a breathalyzer test before the driver 

takes charge of the locomotive. 

Apart from that, at various other 
intermidiate points inspection will also be 
done by the staff. 

Sir, one of the common points made by the 
hon. Members was about the ex-gratia 
payment. For the dead, ex-gratia payment of 

Rs. 10,000 was made, to the seriously injured 
Rs. 2500 were given and for trifle injuries Rs. 
10001-. So far as the number of the injured 
persons and their identification is concerned. 
all dead persons had been identified. At the 
moment, out of 73 injured 29 were allowed to 

go after first-aid only. There are only 44 
passengers who are in different hospitals. 
Their relatives and family member have also 
been informed. That is how they have been 
identified. 

 

SHRI MALLIKARJUN: So far as the 

question of payment of compensation to these 

victims is concerned, the moment the claim 

petitions are filed before the Claim Tribunals, 

they will be decided at the earliest and there 

will foe no bar for the payment. So far as the 

dead are concerned, Rs. 2 lakh are being paid 

to them. For various types of injuries there is 

a classification and accordingly, it will be up 

to Rs. 1,80,000, depending upon the nature of 

injury. So far as payment of compensation to 

the victims under the Act is concerned 

certainly there are reports that delay is taking 

place. So, the other day I asked my staff, 

some inspectors, some local officers, to assist 

in this case in coordination with the civil 

administration. I have also had a talk with the 

civil administration because normally most of 

the victims are innocent poor people and it be-

comes difficult for them to file a claim 

petition. For that reason I have asked them to 

see that they are given proper guidance so 

much so that the compensation is paid at the 

earliest. 

DR. RATNAKAR PANDEY: The House 

is satisfied with your replies. 

THE VICE-CHAIRMAN (SHRI 

BHASKAR ANNAJI MASODKAR): But the 

Minister is not satisfied with himself!... 

(Interruptions)... 

†[] Transliteration in Arabic script. 
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SHRI ,MALLIKARJUN: so far as the 
maintenance aspect is concerned, the-
Railways are very conscious of main tenance. 
That is why we have mentioned how, round 
the clock, the railway personnel work in the 
different disciplines, and it is all coordinated 
action, which goes on. 

So far as load on the track is concerned,, 

normally we do not allow any extra load to be 

put on the track. The rendition of the track is 

very much known to us and we have also 

modern scientific equipment to Know the 

rendition of the track. 

Our     triend,    Mr.    Gurudas    Das Gupta, 

has. mentioned   some    points like using over-

aged coaches or locomotives.   Sir it is true that 

we might be running more passenger trains or 

even more goods trains.   Because the demand 

and the requirement are    so much,   we have 

to attend  to,  repair and see that    even    some    

over-aged coaches are used for the   transporta-

tion of passengers   and   even   goods. As you 

know, Sir, we produce about 2,200 coaches  

every year.    Last year we    had       procured       

22,000—23,000 wagons.    In spite of   all   

these,    the demand is so  high.   Every   year   

the target of freight transport is going up and, 

at the same time,    the   demand for passenger 

coaches also    is    going up.    So, with 

whatever resources that are at our disposal, the 

Railway Administration is making all-out 

efforts to see how best satisfaction could be 

obtained  out of this service. 

Sir, in this case, Ram Awadhesh Singhji 

has asked whether there was any... 

 
AN HONOURABLE MEMBER; He is not 

here. 

SHRI MALLIKARJUN: Since he is not 

present, I will take up Dr.. Ratna Itar 

Pandeyji's point Dr. Pandey has asked about 

the Commissioner of Railway Safety... 

THE VICE-CHAIRMAN (SHR 

BHASKAR ANNAJI MASODKAR) Mr. 

Minister, you are entiled to, clari fy. the 

position. Although the. Mem ber may. not be 

present, the House hare. The House is 

continuing an< the House may like to know. 

...(In terrouptions)... You should not say that 

only because the Member is no there you 

will not answer him ... (Interruptions) .. . 

SHRI V. NARAYANASAMY (Pon 
dicherry: Let the honourable Minister reply 
elaborately. We are here to hear him. 

SHRI MALLIKARJUN: Sir, so far as the 

inquiry by the Commissioner of Railway 

Safety is concerned Ratnakar Pandeyji has 

asked... ... (Interruptions) ..  

SHRIMATI MIRA DAS (Orissa): He 

cannot leave Ram Awadheshji's point.   He 

should take it seriously. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): You 

take up Ram Awadheshjis point. You should 
not omit it like that.. That is not a good 
practice. 

SHRI MALLIKARJUN: Sir, so far as the 

inquiry by the Commissioner of Railway 

Safety is concerned, Pan-deyji has inquired as 

to how much time he would take. In this case 

also I have to inform the august House that the 

Commissioner of Railway Safety is not under 

the Railway Ministry. He works under the. 

Ministry of Civil Aviation. He is an indepen-

dent authority by himself so that no 

railwayman can influence him with his 

technical background. We will only urge uoon 

him to submit his reoort as early as possible. 

So far as suspension of the staff is 

concerned, in this case, since I myself had been 

there personally, no such prima facie case was 

found. So, we do not want unnecessarily to 

susoend the staff unless and until the report is 

submitted! by the Commissioner of. 
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Railway Safely. As far as the astrological 

observation is concerned, I do not know 

whether the accidents are being governed by 

the Mars or the Jupiter. It is all a new 

research, We have to think about it. In fact, if 

our hon. Member, Dr. Ratnakar Pandeyji 

could take the initiative in this matter and do 

some research and advise us, then, we will 

think about it. 

SHRI V. NARAYANASAMY: Sir, about 

the compensation, Members have raised a 

unanimous voice that the compensation which 

initially they give now, is not sufficient. Will 

the Minister  consider  increasing it? 

SHRI MALLIKARJUN: In fact. Rs. 5,000 

ex gratia is paid on death. But since I was 

there personally, I have made it Rs. 10,000. 

This is just ex gratia. But certainly the 

families of the dead persons will get a com-

pensation of Rs. 2 lakhs. 

Sir, accidents are painful whether they are 

previous accidents or today's accidents or 

tomorrow's accidents. We have to prevent 

them. 

SHRI V. NARAYANASAMY: Tomorrow 

also are you expecting an accident? 

 

SHRI MALLIKARJUN: In this, In all 

fairness, we have not found any such 
indications. Somebody asked whether any 
fish-plates were removed or whether there 
was any sabotage. There was no removal of 
fish-ptetes.   Everything was intact. 

But one fact of reality is that it is one-in-

forty gradient. It is a 11-degree curve. That is 

why we were not able to establish how this 

has happened. 

But, Sir, again, the capacity of the train is 

to carry only about 210 passengers.    But,    

unfortunately,     there 

were more than 350 passengers. Some 

passengers were on the footboards, and some 

were also on the couplers. 

SHRI V. NARAYANASAMY: Why did 

you allow them? 

SHRI MALLIKARJUN: We do not allow 

this. In fact, from this august House I will 

appeal to all the passengers who have made it 

a habit of travelling on the roof of the train or 

on the footboards or on the couplers not to do 

so. Even if it is crowded, they should enter 

into the coaches; it does not matter. Some-

times people travel very freely on the roof of 

the train. 

SHRI GURUDAS DAS GUPTA: This is 

another aspect of the painful tragedy. The 

trains are so few that people have to take to 

this dangerous course. The Minister may 

kindly assure that he will increase the number 

of trains. Otherwise, this is bound to happen. 

What is the use of making this pious appeal? 

SHRI MALLIKARJUN: This is 

what I have replied to my hon. 

friend, Mr. Gurudas Das Gupta's 

question on using over-aged coaches 

and so on and so forth. The demand 

is more. To meet the demand we are 

trying to repair them and put them 

into action. Everyday more than 1 

crore passengers are travelling from 

one remote area to another remote 

area. As you know, because of the 

constrains of resources at our dispo 

sal and so on and so forth, we are 

not able to meet the requirement. So, 

this inherent reality one has to under 

stand. We have to serve. So, for 

that reason, sometimes, if we have 

torn clothes, we stitch and use them. 

We simply cannot throw them away 

unless and until they become com 

pletely torn. That is how because 

of our various conditions which are 

prevailing and because we have to 

run the system and we have to deli 

ver customer satisfaction ...................  
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SHRI GURUDAS DAS GUPTA: That 
is a risk hazard. 

SHRI MALLIKARJUN: The risk 

hazard is there. I am not denying it. But if I 

cut tomorrow one passenger train,  again 

you will get up. 

SHRI GURUDAS DAS GUPTA: Just a 

minute, Sir. I wanted a specific 

information. You are arguing. You are 

earning additional revenue. How will it be 

spent? 

SHRI MALLIKARJUN; Sir, I have 

informed what I have informed. Enough is 

enough. You have raised the question, and 

I have answered it. I am not answering 

more than that. You can get up and go on 

talking about it. 

DR. JINENDRA KUMAR JAIN: If the 

overcrowding causes accidents then, you 

have to increase the trains. (Interruptions) 

SHRI MALLIKARJUN: I cannot 

answer more than that. You just get up and 

start talking. 

DR. JINENDRA KUMAR JAIN: Is this 

the way, Sir? I want to know if  

overcrowding  causes   accidents. 

SHRI MALLIKARJUN: I am not saying 

the overcrowding the cause of the accident. 

I am only revealing facts and reality that 

existed the other day. I am not saying it is 

the cause.    (Interruptions) 

 
You are not the Chairman. He is 

performing the duty of the Chairman. 

DR. RATNAKAR PANDEY: Have you 

got the permission of the Chair to speak? 

DR. JINENDRA KUMAR JAIN: Have 

you got the permission of the Chair to talk 

like this? You keep quiet   Don't interfere. 

 

 

 

DR. RATNAKAR PANDEY: Don't shout 
at me. 

DR. JINENDRA KUMAR JAIN: Why? 
You keep quiet. 

THE VICE-CHAIRMAN (SHRI 

BHASKAR ANNAJI MASODKAR): Both 

the Members,  please sit down. 

DR. RATNAKAR PANDEY: Don't 
misbehave in the House. 

DR. JINENDRA KUMAR JAIN: I am 
talking to the Chair and you are interrupting 

me. 

DR. RATNAKAR PANDEY: But don't 

bully the Minister. 

DR. JINENDRA KUMAR JAIN: I shall 

bully you because you bully everybody. 

DR. RATNAKAR PANDEY: Don't talk 

like this. 

DR. JINENDRA KUMAR JAIN. I  shall  

talk.    Keep  quiet. 

SHRI MALLIKARJUN; The conversation 

is between both of them. It does not relate to 

me. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): You 
were just appealing to the passengers.    You 

please  go ahead. 

SHRI MALLIKARJUN: Taking this 

opportunity, I appeal to them. Nobody should 

get excited about it. So far as the other 

preventive safety measures which We should 

take are concerned, I may point out that we 

have already constituted two high-level 

multi-disciplinary safety teams of the 

Railway Board to go to different zonal 

railways and find out reasons for these 

accidents. We are making surprise checks 

against carriage of inflammable explosive 

materials in passenger trains. We are 

imparting intensive training, including 

psychological checks of staff in operational 

categories and are monitoring the 

performance of the staff in the critical safety 

categories such as  drivers,  guards,   station     

masters 
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and so on and so forth.    We are fully aware 
of the problem. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR) -. The 
assurance that they want is that you are 
aware and you will try... 

SHRI GURUDAS DAS GUPTA: I wanted 
an answer on a specific question. I asked 
how much of the additional revenue that the 
railway is earning through fares and freights 
is being used, not for comfort, but for safety. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): He is 
replying to  it. 

SHRI MALLIKARJUN: When 1 
mentioned that an auxiliary warning system 
has been developed, a panel inter-locking 
system has been developed, axle counter has 
been developed and so on, the revenue is put 
for all these purposes also. This is so far as 
the safety measures are concerned. 

SHRI GURUDAS DAS GUPTA: My 
question is, why are obsolete engines being 
used? That is the reason why they go out of 
the track. 

SHRI MALLIKARJUN: No obsolete 
engines are being used. Until and unless they 
are fit, we won't use them at all. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): There 
are train examiners also, who do it. 

SHRI MALLIKARJUN: Yes, Sir. 
Everything is being examined. Even coaches 
before forming a train, are being  examined   
properly.     They  are 
 
 
 

being attended to.    It is very painful to say 
some of the passengers in some areas take 
away the fittings    of    the trains.     They   
take   away   bulbs   and even  doors.    In  
such  sections  if  we replace them and    
when    the    train goes there, it again comes    
out    like that.    Such passengers,  who axe 
utilising the trains,  should  also become 
conscious of  these things.     They  are also 
part and parcel of the    Government.    They 
must try to help in such a manner that the 
service is satisfactory to them.    As I have    
said    two high-level     multi-disciplinary   
safety teams  have  been  constituted   by  the 
Railway  Board.     They  are   going  to 
different railway zones to find out all these 
things.    Accidents    caused    by mechanical  
failures  are only  25  per cent.   More than 60 
per cent    of the accidents are    caused by   
the human failure.    This is the    finding of   
the Commissioner of Railway Safety who 
conducts      investigations,        inquiries and 
submits reports.    Every year the annual 
report of the Chief Commissioner of Railway 
Safety is   submitted.    Sometimes   the     
Commissioner, Railway  Safety,   suggests   
certain  remedies and we adopt them. 

With this I hope the hon. Members will  
extend full sympathy. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): We 
have already done that. 

The House is adjourned till 11 a.m. 
tomorrow. 

The House then adjourned at 
thirty minutes past six of the clock 
till eleven of the clock on Tuesday, 
the 10th December, 1991. 

 

 


